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DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | would also like to associate myself
with the Zero Hour mention made by the hon. Member.

DR. V. SIVADASAN (Kerala): Sir, | would also like to associate myself with the Zero
Hour mention made by the hon. Member.

SHRI ELAMARAM KAREEM (Kerala): Sir, | would also like to associate myself with
the Zero Hour mention made by the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | would also like to associate
myself with the Zero Hour mention made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | would also like to associate myself with the Zero
Hour mention made by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | would also like to associate myself with the Zero
Hour mention made by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | would also like to associate
myself with the Zero Hour mention made by the hon. Member.
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SHRI ELAMARAM KAREEM (Kerala): Sir, | associate myself with the matter raised by
the hon. Member.

SHRI P. WILSON (Tamil Nadu): Sir, | also associate myself with the matter raised by
the hon. Member.

PROF. MANOJ KUMAR JHA (Bihar): Sir, | also associate myself with the matter
raised by the hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the
matter raised by the hon. Member.

DR. JOHN BRITTAS (Kerala): Sir, | also associate myself with the matter raised by
the hon. Member.

DR. V. SIVADASAN (Kerala): Sir, | also associate myself with the matter raised by
the hon. Member.

DR. FANAZ AHMAD (Bihar): Sir, | also associate myself with the matter raised by the
hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the matter raised
by the hon. Member.

DR. SANTANU SEN (West Bengal): Sir, | also associate myself with the matter raised
by the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
matter raised by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.
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SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
matter raised by the hon. Member.

SHRI BINOY VISWAM (Kerala): Sir, | also associate myself with the matter raised by
the hon. Member.

MR. CHAIRMAN: Shri M. Shanmugam.

Need to fix Minimum Support Price for Tea leaves and to pay fair wages to Tea
plantation workers of Assam and North-East region

SHRI M. SHANMUGAM (Tamil Nadu): Sir, | demand to fix Minimum Support Price for
tea and pay fair wages to tea plantation workers. Plantation industry is actually agro-
based industry like tea, coffee, rubber, spices, etc. This industry is labour-intensive,
providing assured employment to several lakhs of people, directly and indirectly,
apart from proving itself as a good earner of foreign exchange. It also contributes to
the protection of sustainable environment in hilly areas and forest land.

Under the provision of Plantation Labour Act, the management is obliged to
provide to the workers facilities like housing, medical, education, etc. About 60 per
cent of price realisable of their products, especially tea, is being spent on wages and
such related items. The tea producers are unable to fetch desired prices for their
finished goocds due to cartelisation of the auctioneers, preventing any competitive
price being allowed to bid in the auction centres. There is obvious mismatch between
the cost of production and the actual price realised, which leads to acute financial
crisis, and many tea plantations are closed and tea plantation workers suffered.

| would, therefore, urge upon the Union Government to determine Minimum
Support Price on the basis of Swaminathan Committee recommendation to sustain
the tea plantation industry. The Government should intervene and see to it that unfair
trade practices, like cartelisation in the auction process, are stopped and tea growers
get reasconable price for their produce. Tea plantation workers in Assam and the
North-East are not paid fair wages and they are paid only Rs.200 per day, whereas
the workers in Tamil Nadu or Kerala get more than Rs.400 per day. Therefore, the
Government should ensure that the tea plantation workers in Assam and the North-
East are also paid fair wages so that they can lead a dignified life with their families.
Thank you, Sir.



